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Between , Dated: 21.10.1993,
. AuKoti Reddy‘/f cee Applicant
A nd '

1. The Director of Census Cperations, Government of India,
eliinistry of Home Affairs H.No.6«-3-553, Pionser House,

~ Somajiquda, Hyderabad. — .

2. The District Employment Officer, Ranga Reddy District
- Employment Exchange, Srinagar Colony, Hyderabad,.

-
by

coe Respondents //4

Sri. K.Nageswara Recddy e
Sri. N.R.Devaraj, Sr. CGSC(R-1)
Sri. D.Panduranga Reddy, S5pl.
counsel Por A.PR.(R=2) _~

CORAM: ’ - | //

Hon'ble Mr, Justice V.Neeladri Rao, Vice Ehairman/
- . Hon'hle Mr. R.Ranga Rajan, Administrative Member

Tounsel for the Applicant
~Counsel for the Respondents

a8 &% 8

The Tribunal made the following order:=
Admit. Post it Por finel hearinmg on 18.11.93 below admission
matters. - _
| 4‘4e feel that in the circumstances it is just and-pru—'

\

‘ . per to pass the following order:-

5 " R-1 had to interfview the apnlicant if he reports

, | ih their office at 9.30.a.m. alongwith the copy of

\ . this order on 30,10,1993. If the interviesws are going
to be postponed, the applicant had to oe intervisued
on ths postponed date. But if the applicant is sele-
cted the order of appoihtment'should not be issued
to him until Purther orders in this 0.4, —7

, ‘ |
peputy Registrar(Judl

s

Copy to &=

1. .The Director of Census Operations, Gouarnmgnt of India,
Ministry of Home Affairs, H NO.B=3=~653, Pionser Heouse,
Somajiguda, Hyderabad=482., . ‘

2. The District Employment Officer, Ranga Reddy District Zmp--
loyment Exchange, Srinagar colony, Hyderabade

3, One cony to Sri. K.Nageswara Reddy, advocate,10~3-307/5,
Mumayun Negar, Hyderabad=-028." r -

4, One copy to Sri. N.R.Devaraj, 3r. CG3C, CAT, Hyd.

5, One copy to Sri. D.Panduranga Reddy, S5pl. counsel for -

6, One épare CopY. .~

-
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